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UNION OF INDIA & 0R3. 

Heard vlr.Samir Ghosh, counsel for the applicant and 

f9r.P.K.Aror., counsel 'for the respondents.•f4earjng both the 

counsel we consider the appl1ctian fit for, adjudication, The 

application is admitted.. Respondents 5  to file reply within One 
month, Let the rnat'ter be listed before the Single B eQch On 

21.1.97. 

2, 	Let a plain copy of this order be handed over to both 

the counsel for necessary ection. 

Adminjstratjvp fiember 	
I 	JIce-Chajrman 


